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Order of the Tribunal 

Heard learned counsel for the 

parties. 

Application is admitted. Call for 

records. Returnable by 4 weeks. List 

on 31.5.01 for orders. 

In the meantime, the recovery 

of any alleged over payment of the 

applicant shall remain suspended 

till the returnable date, List on 

31.5.01. 
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Pir. A90ab Roy, Sr.C..S.C* for the: 

respondent NO. 1 and Mrt ,.Sarma, appears 

for respondent No.a, pray.for and granted 

4 weeks time to file written statement. The 

applicant will have 2 weeks terea?tar to file, 
L 

rejoinder. The applicant L*N, I, adav 1 ha has 
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notice of the 	- ' 
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List on 2982001. Interim order dated 

26-42001 shall c3ntinue till then. 

VLhajrmsn.; 

\LL-& 3  
Member 
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The subject matter raised in this 

petition covered by decision rendered by this 

bench in 0.A. 399/2001 wherein ordere dated 

31.3.2001 was held to be uniawf'uli. Therefore, 

the question of recovery of over payment 

does not arise. With this abova obaa 	on 

the application stands allowed. 

There -  shall, however, be no order as 

to costs, 

tJi ce—Chairman 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BE NCH ::: GUWAHATI 

(An Applicat ion under Section 19 of the Adm:inistra- 

tive Tribunal Act, 1985) 

Original Application no. 	 /2000. 

In the matter of 

Shri L.N. Yadav 

Yoga Teacher 

Kendriya Vidyalaya, 

Dimapur, Nagaland. 

.Appl icant 

- Virsus - 

Union of Iztd.ia and others 

through the Secretary, 

Ministry of Human Resources, 

Government of India, 

New Delhi. 

The Commissioner 

Kendriya Vidyalaya Sangathan 

18, Institutional Area, 

Shadeed Jeet Singh Marg, 

New Delhi. 

The Assistant Commissioner, 

K.V.S. R.O., Hospital Road, 

Silchar 

.... Respondent s 
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Details of Application 

1. 	Particulars of the order against which the 

application is made. 

The 	applicant 	is 	filling 	the 	present 

application seeking quashing of the order F.No. 21-

1/98 - KVS (AR) dated 30.03.2001 and No. J.F. No. 18-

1/99 - KVS (Admn.) dated 8-5-2000 Senior scale to Yoga 

Teachers can not be granted before 01-01-2008 and all 

Yoga teachers would be placed at the lowest tier of 

the scale and their residency period would start from 

01-01-1996. Accordingly, the senior scale of Rs. 6500-

200-10500. granted to Shri L.N. Yadav, Yoga Teacher of 

K.V ONGC Mehsana (now in K.V. Dimapur) vide this 

office order of even number dated 21-4-1999 is hereby 

withdrawn as he is not eligible to get senior scale 

w.e.f. 1-1-1996. The above order is Violative of the 

Policy of the Govt. of. India regarding selection and 

seniOr scale of employee ie. that has been denied. The 

applicant feels there is a room enough to believe that 

applicant has been shown a bit of bias. 

Copy enclosed as Annexure No.1. 

20 	Jurisdiction ofthe Tribunal. 	. 

The application declares that the subject 

matter of the order against which he wants redressal 

is within the jurisdiction of the Tribunal. 

• 	 3. 	Limitation. 	 . 

The applicant further declares that the 

applicant is within the limitation period prescribed 

• 	 in Section 21 of the Administrative Tribunals Act,1985. 

• 	 ( 
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4. 	Facts of the Case. 
IV- 

4.1 - 	The scheme of teaching Yoga in Kendriya 

Vidyalaya was approved by the Board in its 39th 

meeting held on 12-2-1981, 354 yoga teachers joined 

the grade of Rs.425-640 (revised to Rs.1400-2300). The 

essential 	qualifications - 	prescribed 	were 

Matriculation/Higher Secondary with a oractical 

knowledge and experience of Yoga training. The scheme 

was extended yearly basis. 

4,2 - 	The evaluation of the Yoga Scheme in Kendriya 

Vidyalaya Sangathan was entrusted to the 

Administrative Staff College of India, Hyderabad in 

Sept. 1982. Another evaluation was conducted in 

August, 1984 under the ChaiLrmanship of Dr. P.D. 

Shukla, former Vice Chairman of KVS. The scheme of 

Yoga Education had been further reviewed in the 

Ministry of Human Resource Development in the light of 

the National Policy on Education, 1986, which promotes 

integrated development of body and mind, Yoga will 

receive special attention. Efforts will be made to 

introduce Yoga in all shcools.. It was also decided 

that Yoga should be continued to be taught. 

4.3 - 	The Board of Governors of Kendriya Vidyalaya 

Sangathan in its 52nd meeting held on 27-12-88, 

decided to make the scheme a regular one. Considering 

Pay Scales prescribed for the pOst and duties assigned 

to the Yoga teachers in the regular scheme and the 

classes for which the Yoga teaching was extended, the 

following •qualificat ions were prescribed - 

Graduation in any subject. 

Minimum 9 months to one year training in 

Yoga in a recognised Institution. 

[N 
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The competent authority 

teachers for appearing 

beyond the limit of 10% 

of Kendriya Vidyalaya 

purpose of enabling 

qualifications by' them. 

accorded permission to Yoga 

in higher examination even 

prescribed in Education Code 

Sangathan strictly for the 

them 	to 	acquire 	higher 

As per UNSTARRED Question No.5950 in Lok 

Sabha, the answer given by then Deputy Minister of 

Education and Culture in the Ministry of HRD, (Kum. 

Seija). Copy enclosed in Annexur.e No.2. 

	

4.4 	Yoga Teachers who do not possess the 

requisite qualifications will continue to remain in 

the pay scale of Rs.1400-2300 unless and untill they 

acquire the required qualifications. The Yoga Teachers 

who, do not have, the graduation may be provided with 

opportunity to acquire degree through Open University 

or other correspondence courses within a period of. 4 

years. Yoga Teachers who do not have training in Yoga 

Education for a period of 9 months may be given time 

upto 2 years to acquire the same. The services of the 

Yoga Teachers who fail to acquire the qualifications 

within the prescribed period will be liable to be 

terminated. 

As per the instructions issued by the 

Ministry of HRD vide letter No.5-180/86-UT.I dt. 

12.8.87 and letter No.5-180/86-IJT.I dated 3.11.1987. 

	

4.5 	As per Letter.No. 2.HH-1/V-KVS(e-IV)(A) dt. 

10.6.95 and according to Mr.T. N. Goswami, then the 

Asstt. Commissioner in this letter said that Letter 

of even no. dated 24.11.93 regarding confirmation of 

I 
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Yoga 	Teachers 	who 	possess 	undermentioned 

qualifications 

Graduation in any subject or equivalent 

and 

One year training in yoga from any 

recognised institution. 

In its 58th meeting held on 20.4.95 the BOG 

while reviewing their earlier decision have decided 

that Yoga Teachers who have the undermentioned minimum 

qualifications may be confirmed. 

1) Graduation in any subject or equivalent 

from a recognised University; and 

ii) Three months training 'in Yoga from a 

recognised Institute. (Annexure No.3). (Copy enclosed) 

THE APPLICANT FEELS THERE IS A ROOM ENOUGH TO 

BELIEVE THAT APPLICANT AS BEEN SHOWN A BIT OF BIAS. 

The Yoga teacher like (VIRAPPAN, the dacoit), 

became unqualified Yoga Teacher became incurable 

hadache for KVS Authorities. 

4.6 	KVS have issued order for grant of T.A. and 

D.A. for participate for such Toga Teacher who have 

completed training programme conducted from 2.5.97 to 

1.8.97 at Lonawala and from 5.5.98 to 4.8.98 at New 

Delhi. (Copy enclosed with the RAJYA SABHA unstard 

Question No.1483 to be answered on 11 Dec,1998). The 

answer given by Ministry of Human Resource Development 

(Dr. Murli Monohar Joshi) (Copy. enclosed as Annex, 

NO.4). (Copy enclosed). 

4.7 	The applicant sent a representation to the 

Commissioner (KVS) (HQ.), New Delhi on the stamp paper 
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1 
of Rs.2t each five sheets dated 17.2.98 regarding pay 

scale of Yoga Teacher at par with per and and Yoga 

Teacher NCTO Govt. of Delhi. In this connection the 

then Deputy Commissioner (ACAD) informed that as soon 

as the decision is conveyed by the Ministry of HRD, 

the same will be communicated. Vide letter No. F.18-

3/98-KVS (ADMN-I) dtd. 24.2.98. (copy enclosed as 

Annex • No .5 ) 

4.8 	In spite of granting the senior or selection 

grade the authority send the applicant in 3 months 

training Yoga along with unqualified (Yoga Teachers 

who have only one month training in Yoga).. (Copy 

enclosed as Annex.No.6). The applicant has 'already 

passed . nine months training in Yoga, from 

Kaivalyadhama, G.S. College of Yoga in session (1980-

81). (Copy enclosed as Annex. No.7)..Kaivalyadham has 

been accepted as the NATIONAL INSTITUTION IN THE FIELD 

OF YOGA EDUCATION. THE APPLICANT FEELS THERE IS A ROOM 

ENOUGH TO BELIEVE THAT APPLICANT HAS BEEN SHOWN A BIT 

OF BIAS. 

4.9 	As per Letter No.F-12-17/97-KVS(Admn.-I) dt. 

3.2.99 as per Yoga Teacher possessing a Bacheloor's 

Degree with 3 months training in Yoga from a 

recognised Institution working in Kendriya 'Vidyalaya 

w.e..f. 1.1.96. 

Entry Scale 	Senior Scale 	Selection scale 

5500175- 	6500-200- 	7500-250- 

9000 	' 	10500 	 12000 

Yoga Teacher not possessisng qualifications mentioned 

- above, will be entitled Rs.4500-125-7000 
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4.10 	The applicant had threatened to self immolate 

on 23rd November, 1988 if his following grivances were 

not settled. 

ConfIrmation as Yoga Teacher. 

Grant of Selection Scale/Higher Scale of 

pay etc. 

As per Unstared Question,10,1483 Rajya Sabha 

answered by the HRD Minister, Sri Murli Monohar Joshi. 

As per Hon'ble Minister's statement the applicant has 

'not been confirmed since a disciplinary case is 

pending against him. (Copy enclosed as Annex. No.8). 

As per order No.6-9/98/KVS/(AR) dt. 23.2.99 9  

the Assistant Commissioner and Disciplinary Authority 

writes in that letter in para no.6, has come to the 

conclusion the charges of misconduct/misbehave 

levelled against Sri L.N. Yadav are not maintainable 

and required no further inquiry into the case and 

order to drop all the charges levelled, against Sri 

L.N. Yadavvide charge No.F6-9/98/Kvs(AR) dated 20-3-

1998) (Copy enclosed as Annex. No. 9). 

	

4.11 	The applicatn was confirmed in service on 

24.10.83 by the Office order No.F-24-1/99jDvS (AR) 

Ke'ndriya Vidyalaya Sangathan, Abmedabad REgion (copy 

'enclosed as Annex.No.10). 

	

.4.12 	The applicant was fixed of pay in Senior 

Scale granted w.e.f. 1-1-1996 in the senior, scale 

6500-200-10500 •vide letter No.F-4-1/99-2000/KvS(AR) 

Accts. dated 26 April, 1999 (copy enclosed as Annex. 

No.11). 

On the recommendation of the Departmental 

Promotion Committee, grants the Sr. Scale on 21.4.99 
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4.13 	The applicant is working as a Yoga Teacher in 

the Kendriya Vidyalaya Sangàthan since 24-10-81 and 

confirmed w.e.f. 24.10.83 and Graduate from the Punjab 

University (copy enclosed as Annex. No.12) and has 

passed nine months Diploma in Yoga Education from 

• 	Kaivalyadhama (Shreeman Madhava Yoga Mandira Samiti 

• Lonavia, 	Dist. 	Poona) 	(from 	August,1980 	to 
0• 

April,1981) (Copy enclosed as Annex. No.13). 

Kaivalyadhama has been accepted as the NATIONAL 

INSTITUTION IN THE FIELD OF YOGA EDUCATION. The 

applicant has attended in seryice course June,91 to 

June,21 191 in technical collaboration with Lakshmi 

bai National College of.Physical Education Guwalior 

(copy enclosed as Annex No.14). 

4.14 	The applicant has passed certificate course 

in Gymnastic under th.e Mañ Sports participant 

prOgramme from Netaji Subhas National Institute of 

Sports in 1977. (Copy enclosed as Annexure No. 1). 

4.15 	The applicants has also Expeience in 

Physical Training Instructor at Mangen Hr.Sec.School 

directorate of Education Dept. of Education Govt. of 

Sikkim. (L 

4.16 	The applicant is specialist in the field of 

Yoga appreciation letter by Dr. J.S. Makhani Prop. & 

Head of Department of Orthopaedic Sursery Gos Medical 

College on 3/7/81 (Copy enclosed as Annexure No. 17). 

4.17 	The applicant 	is specialist 	in Chronic 

diseases and having very rich knowledge on disease and 

jreventation and cure. The applicant's character and 

conduct are examplary. Applicants of Yoga Teaching has 
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a nice effect and impact on students vide Appreciation 

certificates 	issued 	by 	the 	Principal 	of 	Kendraiy.a 

Vidyalay.a 	Madural 	(Tamil 	Nadu) 	vide MDU 	No. 	6-4/82- 

• 83/LNY/273 	dated 	J.uly.,31,1983 	(copy 	enclosed 	as 

Annexure No. 18) 

4.18 	The 	applicant 	has 	also 	been 	appreciated 	by 

Dr. 	Venkatapia 	Prop. 	a 	Head 	of 	the 	Department 	of.  

POHARMANOLOGY 	in 	i t s 	'certificate 	says. 	that 	the 

Applicant 	is a specialist 	in the field of Yoga and its 

• various 	applications. 	(copy 	enclosed 	as 	Annexure 

No.19). 	 . 

4.19 	The 	applicant 	was 	also 	appreciated 	by 	Dr. • 

/ 	
0 

K.R. 	Jacop. 	M.S. 	(Dean) 	Govt. 	Medical 	College 	of 
/ 

Maduri 	(Tamil Nadu) 	as per his certificate he wants to 

inform the public 	that 	the applicant 	is an expert 	in 

Yoga. 	The 	Applicant 	is 	skilled 	in 	art 	(Yoga)'. 	The 

Applicant 	developed 	more 	concentration 	and 	kept 	him 

more 	physically 	and 	mentally 	Fit 	and 	r left 	an 

indeliable 	empression 	in 	his 	mind 	(copy 	enclosed 	as - 

Annexure No. 20) 

4.20 	The applicant 	was also appreciated by Dr. 	S. 

-' Bhatnagar, 	Director 	of 	Punjab 	University 	as 	per 	his 

letter dt. 	.7th Feb., 	1985. 	The applicant 	is 	specialist 	-. 

in Yoga., he is one of those learned person who have a 

'developed special exercise for various type of Chronic 

diseases such as • spondlylitis, Diabetes, High Blood 

Pressure, Digestive ailments and the live Appedix 

(copy enclosed as Annexure Nd. 21) 
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5. 	GROUNDS FOR RELIEF WITH LEGAL PROVISION 

	

5.1 	The authorities by changing 	the requisite 

qualification for Yoga a Teacher from time to time without 

any reasonable reason has caused great prejudice to the 

applicant and has violated his fundamental and legal right 

to the job. 

KVS was approved by the Board in its 39 meeting 

held on 12-2-81 essential qualification were prescribed 

Matric with a practical knowledge. of one month, three 

months or more. 

The Board of Governors of KVS in its 52nd meting 

held on 27-12-88 essential qualification were prescribed 

Graduation plus minimum nine months to one year training 

in'oga. 

Yoga Teacher who donot possess the requisite 

qualification within a period of six year (four years for 

Graduation and Two year for nine months training in Hoga 

Education. 

The service of Yoga Teacher who fail to acquire 

the above requisite qualification within prescribed period, 

will be liable to te t-erminated. 

5.2 In 	its 58th meeting held on 20-4-95 the BOG have 

decided minimum qualification 	Graduation + 	3 	months 

training in •Yoga will be confirmed. From 2-5-97 to 10-8-97 

and 5-5-98 to 4-8-98 who have completed training KVS have 

issued order for grant of T.A. and D.A.. 
The remain oga teacher who are not graduate and 

not having three months training in Yoga will be in the 

scale of Rs..4,500/- toRs.7,.000/-. 

. [,I\\ ) - 01
/~_ 	- 	- 
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5.3 	The applicant is graduate and has one year 

Diploma in Yoga education. The applicant has also pass.ed 

Certificates in Sports from National Institutes of Sports 

at Patiala. The applicant has been also appreciated by 

doctors, professors and Head of the Department of 

Government Medical Colleges and. also completed in ürvice 

course. He was also confirmed on 24-10-83 and also granted 

Senior Scale from 1-1-96. 

5.4 As per BOG 	were apprised 	of this decision 	in 

their 63rd meeting 	held 	on 21st 	July 1998. The proposal 

for the revision and grant of 3 tier pay scale to Yoga 

teachers at par with their counterparts in the NCT of 

Delhi was then under consideration of the Ministry of HRD 

whose recommendations were subsequently concurred in by 

the Ministry of Finance (Deptt. of Expenditure) and after 

the approval of the Chairman, KVS, the following decision 

was taken. 

	

5.5 	On the recommendations of DPC, the Yoga teachers 

are granted selection grade in the pay scale of 740-880 

W.E.F. 1-4-1984, they were appointed and joined in January 

1983 and their qualification was graduation '+ 3 months 

training. 

The applicant begs to state that previously he 

had filed one original application numbered O.A. No. 

399/2000 before this Hon'ble Tribunal for giving a 

direction to the aughorities to •give him selection grade j 

which is still pending. 

	

5.6 	As per letter no. F.No.21-1/98/KVS(AR) dtd. 30-9- 

98 was granted Senior scale from 1-1-96. Yoga teacher is 

also coming in Misc, categories. In Misc, categories who 

have completed 12 years will be granted sinior scale. The 

applicant is working from 24-10-1981 to till date. 

tLl XX 
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DETAIL OF REMEDY EXHAUSTED : 

The applicant beg to state that there is no other 

- alternative remedy. under any rule avilable before the 

applicant than to approach the Hon'b'le Tribunal by way of 

filing this original application. 

MATTER 	NOT 	PENDING 	BEFORE 	•ANY 	OTHER 

COURT/TRIBUNAL 

The applicant further declares that he had not 

previously filed any application, write petition or suit 

regarding •the matter ,  in respect of which this application 

has been made before any Court of law or any other 

authority or any other Bench of The Tribunal and/or any 

such application writ petition or suit is pending before 

any of them. 

- RELIEF SOUGHT FOR 

Under the facts circumstances of the case the 

applicant prays for the following reliefs. 

8.1 	Quashing and setting aside selection and - senior 

scales order No. of Yoga teachers in K.V.S. Letter F.No. 

18-1/99-KVS(Admn-1 dated 8-5-2000 and F.No. 21-1/98- 

.KVS(AR)dated 30-3-2001,  

I, therefore pray before your Lordship to admit 

this application, call for the records of the case 8 ask 

the opposite parties . to shocause as to why the senor scale 

as claimed by the applicant canno't be granted hearing the 

parties and perusing the causes shaw if any, he pleased to 

pass any other order/orders as your Lordship may dean fit& 

proper. And for this act: of kindness the applicant as in 

duty bound shaJ.l ever pay. 

COfltd..,p/13 
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9 	 INTERIM RELIEF PRAYED FGR s 

It is further prayed that pending disposal of 

the application the order of recovery, of ever payment vide 

order P,Mo. 211/98VS(j) dt. 30..3-2001 issued by Assistant 

Commissioner, xvs, may be stayeJiowever, the Mon'ble 

Tribunal may be pleased to direct the respondents that 

pendency of this appiication shall not be a bar for consi 

dering his case. 

10 0 	This application is filled by person (by the 

applc ant self) 

110 	PARTICULARS OF POSTAI ORDER s 

i. 	I.P.o. No. 	 $ 06495590 

Date of issue 	 s 23.42001 

• 	 iii, Issued from 	 S G.P.O. Guwahatj 

• 	 iv, P'ayable at 	 * 	Guwahati 

120 	List ofenc1osures : 

I; 	 As stated in the Index.. 
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VERIFICATION 

I, Shri L.N. Yadav, Yoga teacher working in 

/ 	Kendriya Vidyalaya, Dimapur, 4 yrs. old do hereby the 

• 	Statement in Paragraph 1 to 12 are true to my knowledge 

and I have non suppressed any material o . f fact. And I 

• 	sign this verification of this the .......... day of 

• 	24th April, 2001 at Guwehati... 

SIGNATURE 



Tel 
Fax 
E-Mail 

,F No 

(,&'AT' 

60711 /61360 
02712-60361 
acahmedabad@yahoo.com  
kvsar_gnr@rediffmall.com  

21-1 /98-KVS(AR) 

OFHCE.ORDE. 

KENDRIYA VIDYAL'.AYA SANGATHAN. 
( AHMEDABAD REGION ) 
GYANDEEP: SECTOR 30 

GANDHINAGAR 382 030(GUJARAT)\ \ 
4 

Date: 	30-3-2001 

6peeo 

KVS(HQ) New Delhi vide letter number F 18-1/99-KVS(Adrnfl1) 
dated 26-3-2001 has clarified that as per KVS(HQ) letter No.F 
18-1/99-KVS(Admfl-1) dated 8-5-2000 Senior Scale to Yoga Teachers 
cannot be granted before 01-01-2008 and all Yoga Teachers would be 
placed at the lowest tier of the scale and their residency period 
would start from 01-01-1996. 

2. 	Accordingly, 	the senior scale of Rs.6500-200'10500 granted 

to Shri L N Yadav, Yoga Teacher of K.V ONGC Mehsana(Now in k.V 
Dimapur) vide this office order of even number dated 2174 - 1909 is 
hereby, withdrawn as he is not eligible to get senior scale w e f 

1-1-1996. 

He will be placed in theatry Scale w e f 1-1-96 as per 
KVS(HQi letter No.F 12-17/97-KVS(Admn1)dated 3/11-2-1999 by the 

Assistapt Commissioner 1  KVS(RO) ,$i Ichar as he is presently postd at 
r KV 'Dirnapur in Si Ichar Region After refxng his pay as above by 

the MO KVS, Silchar Region. the revised pay fixation order  maybe 

sent by the Principal, K.V Dimapur to the Principal KV, ONGC 
Mehsana for sending due drawn statement to the Principal. KV 
Dimapur for making recovery of overpayment made to him in this 

J9re9ard 

Dr UN Singh 	) 
'. 	 Assistant Commisioner 

Shri 	LN Yadav 	Yoga Tr 	, 	KV Dimapur(Nagland)( 	Through 	the 

..PricipaI, 	KV 	Dimapur.) 

WOW
2) The 	Principal, 	K.V 	Dimapur(Nagland) 	with 	2 	copies. 	He 	is 

to 	handover 	one copy to the 	Teacher concerned. . .' reques ted 

3) The Assistant Commissioner, 	KVS(RO) 	Si lchar 	for 	information 

and necessary action 

}<VS(HQ) 	New Delhi 	with 

reference 	to 	his 	letter 	No.F 	18-1/99-KVS(Admri.I) 	
dt 

26-3-2001. 	This 	office 	order No.F 	21-1/98-KVS(AR) 	dtd 

21-4-99 	was 	issued 	as 	per 	KVS(HQ) 	letter 	No.F 

12-17/97(Admn.1) 	dated 3/11-2-99. 	The KVS(HQ) 	letter No.F 

18-1/99-KVS(Admn.I) 	dated 	8-5-2000 was 	issued much 	later 

after 	the 	issue of our order dated 21-4-99 	i.e after 	
one 

year 	and by that 	time Shri 	LN Yadav, 	Yoga Tr. 	was already 

transferred 	to 	KY 	Dimapur 	vide Transfer 	Order 	No. 	F 

. , 3-1(1)/99-KVS(E - lV) 	dtd 11-4-2000. 	However.the 	said order 

H dated 	21-4-99 ha*S now been withdrawn as per KVS(HQ) 	letter 

No F 	18-1/99-KVS(Admfl-1) dtd 26-3-2001 

 The 	Principal, 	KV, 	ONGC 	Mehsana 	for 	information 	
and 

necessary action. 

 The 	A.1.0, 	KVS(AR). 
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III co m(l it f il l (Ioll (if (his olllte ((Ucr of cvn nunilier divd /l 1,112. I909 u 
the su I)jc(:( dl (d above, I am to say that references have been F((iVt'(I Irii iii 'a nuns isa r(ers .st•ckiiig clarification regarding (lie iisasiiier iii which (lie (Ii ne-
tier pay scales circula(ed dde ktter referred to above will l)C ieli cIlt'it . I 
this coisnectiun it is clarified that the pe:iod of residency req tiked to niovt' mmii ,1 cue tier of I lie scale to tlu next tR r is with refes elite to the jies md the pci sun concerned is lionje In that scale. The period of rethiency does not Iuvc any en-relation sistlu the lengths of service the persoiiiiiijsave been ms sci 'ue hefo e cwnmg 111(0 a ciale Jn the present case since the e'ig'Lile Yoga I cacher would 
be (akeis Into this scale with effect from 01-01-1996 Oflhir all orthenjAvoilld he pla ed at (lie lowest tiei of the scale and th1r residenc) pem wd sinuiki sl.ii t lroiii there 

'i1iec of this kttet may be sent to all (lie Kendi s i i I(I', alas us 11h1(1cI sour gui ISIIIt (lois for mforina(ton and compliance 

I his Issues with the approval of (lie Competent Aulliorils 

Copy to: 

All (i) flhers/Sectioiss at KVSllqrs) 
Al! recogisiscil Teac wrs Associations 
l".No. 18.3I96-KVS((linii1) 

.!IOSCOWIIS5i( IIII1II 11(111 

ours faithful 

H 
( ~1(  hatur,tk ) 

1)y ( nm fld.S.sionel(Acail) 
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iLl, Inotitutional MCI 

..hth*ad Jeet Singh Mrg, 
• 	
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t. t. • L'JHiiiijj iui1(r, 	 • 
1ndriiA 'idya11a San4than, 
All .R , jona1 (ces. 

Sub- Corifjrmat4cn of 'toga Teachers,  

I am to invjt.(j a reforence to this Office Circular letter Of even 110. thtd 24,11,3 regdjng confjrtjon of Yoga 
TQ-1chora who poas underm3ntjoried qualifjctjo51 

CrccuAtor) in any subject. Or equiv entg anc 	 - One yuax' training in yoga from any uoogniaod intitutu, 
In itFJ tuith :ii'uLinçj h&ilti ':'n 	 thj Aoo wiuj.i.a 	vuwiii Ll 

I io j? ..q &j lw I tIiii L i I 	Ivu 	url 	L h t 	ncj Wu4clurs wh hnvu 	0 Lhw 	 :ijuJ.irujn iqi 	t4on m.' ba oonfj'muct 
1 i.) Or, dutjon in any aubjct or equivalent from ruvogniaud Yr vur&it.y1 and 	 0 

Three 111011ths training in Yoga from a recognised 
inritjt.ute. 

	

0 	 - 

jg La4LIu,'at.(u Ua4t Qi.j. ur'v'inçj yCouQ Taohua.a Who hv thj '4bOVQ 4 Itr nLionJju,liLictj 	and aaiflt whom no dicipli.- nsJ/yjgjjnc, CL31U jg poninçj or COfl n1,tU a on •dat my contjrm 	hy convw)LflU th D'C. Ths at o COfl  W 	 rmto 	 0 W La hQ Jy 	t,ur 	 of 	yerrn rglnr L?frvict*. 
•'ahu rcisnaining Yoga Toachera with graduntion who have iei than 3 lnonthG trnintng uy be sent for tho training course fl iunju&gd nLjtuI:j 

	

	by ornt of leavo to oonit 	0 
1 mo,tj, •zt hau further been ducidrid ., • 	thaL tlmse Yoga Teichc;:s who do not huve graduatjo 	y be 	0 • 

criiittcj to acqiro the qualifications within a periocl of 	 0 
.3 years through Opeu University or Correspondence Course. 	0 	 • 
Th' wjfl, be e1igiblo for confjrirtjon ator accuiring the 	0 • 	0 
r..quite quaXiicatjons 	 0 	 •• • 	

• - 
Coi.l.inco Lo thcbu Inatructiona MAY pLaauo bu roportid 	

•• :4 to this office in due cOurso 1 	 l 

Your. faithfuy, 	0 	 0 

• 	
\ 	( 

I 	 ---..- 	• 	0 
I lit. 	.1' , I • C0 	41 a•ij. 	) 

	

A. 1rI', COlfl1X35IONg (PR3,) 	 • 	0 
00 0 0 • 	 - 	0 

00 	 000_0 • 	0 	 - 	 0 	• 	 -- 
0 	 - 
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UUSTrL) QU. rI"M tfl i43 
TOBL ''S4j.EUoi 11r i.Cc I3FR, 1990 

L° 20,120 (3K1, 

GRIE1uS OI YOG TECHEaS IN KNDPIy1 V1I)Y 	£ 

1483. 	SHIp,GCtLIH 

LkM 

Will the tjnjst 	of HU-14 RESOURCE DL EJA)MF1iT be 
pleased to state 

the details oi.f grievances of Yoga teachurs in )endriy, 
Vidyalcyas, as rapresnt, by.R1cs(Jat);. 	 H 

WhotYir it 18 a fact that soma of the aggrjvud Yoga 

teachers hay threatened to self-immolate if the grievances 

were not redressed by 15th Decombr, 1998; and 

if so, the stnd and reacEion of Governmmt t}lerptc? 

• 	h N S 	i 	R 

L!ILI 3TCR 	OF HU 	NRESC,LJRC] 	_1.)EVEIQpMErrr 
DR 	MURII MrtNOHaii 	JCSi-fI 

(a: 	The follwir1g 	1re 	the demands of RshLr.ty 

Adhyapak Sngh (Jgat) for Yoga Teachers. 

1) Grant of Trjned Graduate Teacher 

Rstoratjon of Teaching Allowance. 	 S 

Grant of Senior and Selection Scae. 
lv) TA/DA fr attending In-service course. 
v) Supply of kit. 

: 

	

Ona 
: 

Yoga teachar had threatened to self immolate on 23c1 
November, 1998 	if 	his 	follcwjno 	gr.ivLncr! 	 flt 	set.ie.. 

i) 
L)nI Lrirtto 	Yog 	rrhcr 
Convrsor 	ciJ PhytL1 	Edtjc6tion 	racut. 	un iii) 
Gi'flt 	i 	EJ.ajfl 	 /igtr 	Sri1 	of 	pay •QtC, • 	 S 



S 

S . 

S. •4 	:../ 

4 S S 

2 	

St 	 .S.• 

.r 	

'• 
He however informed Commissioner o 2301,9 ttt he was 

withdrawing and postponing his s1f 
 

There are well deUned g1]1&lin/rU 	Lor C0flfi3tj0fl and COnversion of Yoga teachers an.d ths Yoj L -chors who fulfil these requ1remnts arc 	coJIf1rmLJ,cojR,rd into 	
ui Physical LduCio 2eache.'pET) 

• 	The above 
referred Yogi) teacher has not bcn Corfirn.d 	i:.•v 	' a disciplinary case is pending agdinst him H C'uld not 	"" COflVrted 
into PET cis he does not fuiril the rL1u1rnts 

The dmapd for grantjng lrajned Graduate rachr(TGT) scaL 

of pay (including Senior and Slctjo Sca!u) to aligxbl 
	 '4fV. Yoga teachers of Icndriya vidyalaya SanaLhdn is under 
	

$ 
S . . Consideration of the Govern,nt The tccning 

allowance woul4 stand 3
bo1jShd with erfoct from1.1.96 if the Tr sc81e of 	

r 

pay ar granted to Yoga teachers FurLh€r, hendriya Vidyalaya 

sangdtIan have xnford that restoration of teaching allo,,ane 
to Yoga t&achrs is under examination.  

Kendriya Vidyalaya Snyat1ian 
have I sd orders for grant.. of  TA/DIt for p a

rticipation of such Yoga techor, who have C.omp1ote - 
training pr' ograwane conducted from 2.5,97 to 1.8.97 at Loaa.;.j 

k and from 5 .5,98 to 4,8.9 	t New Delhi. 	 . 
ndriya Vldyalaya Sangathan have also informed 	fund9 

aLe released for supply of Yo9a 
CgU1pThntS whinevr donn 

is rec.ivd 

r 

• 	 : 

•' 
• 	 . 

IS 
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Sir 	 -5 	 6 

I &at to efezr to the subj.ut citud sbovg •nd to 
MAy that S propos1 for QrAElt of Psy oils to oa r.soh.cm  
at ar wjth' Q'r./othsr Jttc. Cteoris Thsohsrs has streocly 
beub sent to U. 111nJ.tryo1 )tItt) fir niouosry ipprova2.. M 

• soos as the 40cLsign 1.s conveyed bj thim Ministry. of HflD. thIn 
uWW will be onuunjatod, )CVs in yo.iç 'Reglon , my be 
£nLprem oacrdthgy. 	 I 

S 

• ('*.x. !w)Jx ) 
Di', Co 	axonzg (w:AD.) 

I 	- 	I 	

•.S 	
- 

1. 

 

A-111 Rccocjnined Deachers Juuociiitiona. 

. 	8h. Laxmj. Nax'ain YaciAV. Coa ?oactár. XV O1OC 
J4utiu)o w4.th rufarunce to 'hia rupuisufltsttQn On 

ItNQ ar.4up papers •• Iu./"'Iah (
i

v  

	

'4ats 	l7duiiu. 	' ' 	 - 	'•  
3.1 	Z'ZV liuçtjon 1 toguthor with ropuu9rIt*tion on tho 

starn, ppur of R41.2/- uach (fivoIaho9) 	c1 
1. 

17--'90 for ta).inq SCtLOfl an Ot)S' 

4 8 	Thu Pxncips1, )CV OUOC IItoonia with u 	 to. 
• 	 iiigu&nel $h.i. Z.H Ysav. Yuçj,e 'Si.Iuhsç 09  hiø 

- S 	acodgly,  
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Practical Training in Yoga 

I. ) 
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3) CI11L.0 	j 
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He however informed commissioner oi 23 11 q th.iC hL was 

withdrawing and postponing his suif jni1ti' 

There are well defined gu 	 c id.1ins/r1l5 ior onfirrnatto 
0 

and conversion of yoga teachers and ths_ Ye:j.: tchcrs who 

fulfil these r.quiremnts aro 	ccl rruLJ,cohvr d into 

Physical rducation 1eacherPET) 

The above ref.r red Yoga tc3Chf- r has not bcfl cjrt ii md Irico 

a disciplinary case is pend ng against him 'e could rot & 

converted into PET us he dos not ruil th r 1uirennts 

The dumapd for granting lraincd Graduate rachLr(TGT) cl 

of pay (including senior and SelLct Ion 3 3l_) to aligible 

Yoga teachers of Kcndrija Vidyalaa 	naLhn is under 	 - 

consideration of the ,ovtrnrnent 	Th tC1Ctflflg cllowance woul 

stand iboljshed with etfect from 1 1 96 11 the Tar scales of 

pay ar. granted to Yoga teachers. Furthzr, I(en4.ya Vidya1ay 	
0• 	 4. 

Sangathan have informed that restoration of eacng al1once 	 0 

to Yoa teachers is under examination. 	 0 	

•0 

0 	
0 

Kandriya Vidyalaya Sanyathan  huvo j;sued orders for grant. of 	
0• 

Tk/Dh for participation of such Yoga teachers who have onploto e. 
training prograno conducted from 2.5.97 to 1.8.97 at ,Lpnawl;:. 	•0 

and from 5,5.98 to 4.8.98 at New Delhi. 	 - 	
0 

Kendriya Vldyalaya SangSthan have 	also informed •'.hat funds 0 	

0 	

0 

are released for supply of Yoga eqUipmentS wh.nevr dcnt., 	•.• 	

0 

is rec ivod. 	
r 

	

0.41 	 •0 	 0 

0 	
:2 
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A ('s. Telt/IAX No 	02712 21361 
Gram KEVISANG' 

Teir Phone 207.1 1 	Admn./Eo 
1360 f Accnunis 

fJ \ 
KENDRIYA VIDYALAYA SANGATHAN 

tS9 	,1 	
(Reqioni 0fIir 	•.AHMEDARAD flEGION) 

1 	p 	 • 

Quarter No. 16114, Snctor No. 30,GANflHINAGAR 382030 

(GiInrnI) 

6-9/9U/1V3(.) 	 2 3 FEB 1999 

1 
di sciplinary •proc'euinçs under Ccs.(CCA) 

Rule lq65 wasc.)nter1n11te(j 	ainst 311 Lil Yadv, Yoga Tea- 
chez. Kenclriya Viuyalayu, O;IGC 1'ehsana as per the instru-
ctións contained in KV.(i() letter, To. F 8-4/97-Kvs(vig) dated bV-ol-1998. 

02 W1IEREAS, a prelimin.ry inquiry against the said 
Sh LN Yadav, Yoga Teacher wac ordered to inquire Into 
the alleged charges of mi;conduct anô unbecoming behaviour 
of Sb Yadav, aonointinj 1)r;T Pandey,Prinrioal , KV No. 
M 	ni Cajus, Ahmediba by the undersigned in the capacity of 
Disciplinary Authority vicie otfice order ('Jo. F 6-9/98/ 
KVS(Ag) dated 23-01-1998. 	 S 

03 	WRES, Dr SW Panuey, 10 submitteu Inquiry Report 
together with his obsekvtjns and findings into the charges 
levelled against Sh YadaV, CO after conduct of inquiry 
vide his letter No. 1,VA/Conf/97_98/778 dated 04-03-1998. 

04 	VftEREAS, the undersigned, after careful examination 
and verification of dbu{rit5 on records of the case as well 
as Inguiry.Rport and fin0ings of 10, issued charge.sheet 
vicle letter No. F 6-9 /98-YVS(AR) dated 20-03-1998 to the 
said sh LN Yadav, CO together with copiec ofpre1jjnary 
inquiry an6elated durnent inlorminq the Co to submit hiE 
written statement of defence within 10 nays of the receipt 

• of the aforesaid meniorardum dated 2 O-031998. 

05. 	WHEREAs, Sh LNI Yadav, CO submitted his written 
staterrnt dated 04-01-1999 in defence against the articles 
of charge framed viue memo dated 20-03-1.'998 vide which he 
refuted 6 ll the charges aria offereu unnualjfied apology for 
the inc'onvenjerjce and eInbarrassmt causec to concerned 
per sons. 

.. 02 



&#E 
:02: 

06 	W-4EREAS, the undersigned, being the preecrjbd 
DiscipIitry Authority, after. 

 Considering the aforeaaj atatement/repre$entatj dated 
04-01-19 Qf5h LN Yádav, 

CO in th light4of articles of charge and supporting docu 
merits on record, and has Come to the concluøjori that Charges of misc onduct/mjshavjour levelled against j Sh Lrl Yadav, Yoga Teacher are 

not mairtainab19and-ófrQl\ no further inquiry irito the CS • 	 S  

c 07 	
Ni, therefore, the undersigned hereby order.:tÔ 

drop all the charges levelled against Sh 
LN Yadav Yôga 

20-O3 1998. Teacher, vide charge memo No F 6-9/98/KVS() 	
; 

dated 

(Dr UN Singh) 
Agtt Comissio  
Disciplinary Authoj4 RegdAD 

To, 	
5, 

Yf 	 - 
LN Yadav 	 . 	. 	 . 

• . Yoga Teacher 	 . 	
. 

.......... .... ....... 
Kendriya Vidyalaya 
ONGC Mehsaz 

I Copy forwarded to s- 

01 	
The Principaj • 1(V ONc Hehsana alon,jth 
copy of bove order for keeping in the Pérsó. of Sh LN 

Yadav, Yoga Teachers He is also reqe to make necessary entry in the Se 
	Bôo0 Sh Ydd 	 jce av. 

02 	
The Asstt Commissiofler(Afl) I<vs New De1hj.Vi,'Q 
The Sr Adminjstrj 	Of ficer(vjg), J(Vs ejTJ 

,4 
4 Withreference to'h 1 14 

dated 07-01-1999 	
j8 letter No F 
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F NO. 21_i/9xvs (!R)
• 	 Dt'e; 3. 	J •) (, 

The Pr tnc i  

	

11 lnc1riy V1dy1y 	 Uroent 
.hmedbec Regi1 0  

H 	• 	 • 	 J 	.1' 
/ $ub* Grant of Sr , Scle/Splect ion $cale to elia 

fflIS 	 jble techrs S1OOf dtt thercon. 	 - 
• 	 __-- 

Sir/dm, 

The policy of GOvt.Of Zndi, Ministry of Human Resour 
Development regarding eligibility for the grant of senior lcs 	 •, Sc 	

to the techersvj. PRT, TGT, P2 & MiSc.cathgorj Stipulates that 	of those lachers who 
scale are entitledto selt io sca 1 The Sangath h 	 edasintroduc this policy w.e,f L

-lO-l96but s oxprosscrl in their letter No.F 12 -4/99/<vS(R I) dated 21-9-98, th e . 
pOlicy for grrnt of Selecti SC1s to techcrs could not 
be inlernented effect ively and cases are ithhI duo to 
shortcomings. 	 •• 

Y u?gree that even a sinqie cS of left out tp-Iicherl may CUSO a long sories of shiftinq of effe 	Q ctiv d,te for gi.L)t c.Jf 
0 10tio ccl in .fldivid1 caoL bosid causing 

resntrnont to the fltfoctd teachers, lititjc,r nd cmbrr*ment to 1V3 In gciner1, is, therefore, to be given dUo 	 that :Oper el1QTh 	r-gnt SO.ocio sclo s on 17t Jenry ....of the year,  Concerned is rt-tr - 	• 	. --- 	 -..••. 	- 	 ___ 

To corirlete the exrcjso f the grrnt of. se1ectj 	sc:1. to the eligi. teachers, 
1tjon Jn the..pXesrjbod,C) 	urqory 

be forwarded in restjec ot cIijjh1. tcches cteqory., nd P3t-wis0 50pr.te1y in prsor1bf 	rrfer- 	 - 
1) 	Yrse St'tjt5 

rAt1ng to the numhor of tCht?r Cat oqory..jse av 11 ing r, 
rs scrvjce 1ñEh 	 Ice  

'nc1 1T T98 	
rjtj 	rny be the preforrn .t nnoxurc1, 

2 	
The other infrmtjo. is rel.iting to the prticu1rs : 

• 	 the techer who 	entitled to the gra
0H 12 verc n 

n mey kindly be furnished in tho proforma given at Anrxurefl, 

• 	 / 	 ---• 

11 
	 . •. • 

$ 	 • 	 ••, . 	
---:- 	 •-••-••••-• 	 .. 	 -•-- -•. 

4. 
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F 
(S.  

- .•.•.- 

S.; 	 .j.. 	 '... . 	,., 	 . 

!S. (c) 	Sop 	
_Pofcr.'na... 	rzure-itj 

iec nr 	
- cIcsochcho ro.&vii1 j 	f1j 	\4 

nd so on •nd: 	• . re were 'thrwjse eliqthlp for. SO1et ion Sc,1e, }ut who have not so fir boc granted select 	scili 	
:5 

my also be furnished 	In this statEment.f Retirement (OR) or Dt of 	th (D.D my thvr.1y 
,. in thc lrn - rks czlur. 

Iwould l ike to  impress U~r'e you to give y'r Irson l 	tio ~inesx  Lc. itInguirocl enb1e theU 	g 	o wrd 	
. 	 S  

Sr1gth 	Within 
20 d.ys VIZ. 1test by 18-1098. 

- 

Yours 	huUy, 	S  . S  

th 	 - 

(• Dr UW Sin gh ) 
As st t.commjssjonor  T:T 	.• 	 • 

c1: 

S. 	 S 	 S 	 • 
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KENDRLYAVIDYALAYA,PROJECT SEWAK C/099 APO 

I 
	

Date.21'O 1.2001 

TO WHOM IT MAY CONCERN 
I 

fIii, IS to eCihIif\ that N'Ir.la.N.YatlaN \'oga rfttCI1tr has been woi'king 
ri th is Kcm1r 4* %a \'ids tla ., Siiwe 2.O4.2Uffl, kendriva \id' t1ava 
snathan linii r oF l-1.i'. D,Cil ernnwnt of I nda. 1-k is s oehint. in ?110

suhstanti c eapacits ui KVS( in the pa scak of 65OO - 2OO - lCOO/-) Hi 
date of birth 15 18 .07.19.54.11c has been orkiug in KVS 
since24.10.1.1-Ii perniancnt Address 

- Village Saidpur, Post Office 
A tell fVlandi DIs(l. Malwdragarh (I Iariana) I k is a graduate from 
Ii1al L1 niversjts & has done one yval. Depionia in Yoga 
Education( 19(J-8 I) form Kaivaladham(Lonav ala) and National 
Institute of Sports(Certiticatc). 

His monthk' salary as billows: 
Bask pa - 75001- 

	

- 	 175/- 
15/ 

' 	 - 

T r.4. 	- 	 200/- 

CCA 	- 

SDA 	- 

TOTAL 	Rs. 13251.1- 
('1 1 h i nec n thousand two hund red Ilftv one only) 

JNCIPA.L 
I 

lt 



A: CI TIe/FAX W. 	02712 213611 
Gram : 'KEVISANG' 

I 	 Tee Phcne : 20711 1 Admn,'E 
210 J ACctl. 

All 
0 	____ 	____ 

4k/ 	 1T 11tt UP?I 
•-

S KNDR1YA VIDYALAYA SANGATHAN 
\,. 	 (Regional 0 -fice AHMEDASAD REGION) 

R. 1 110 1 TIMji-1 	 (u) 
Quarter No 161/4, Sector No 30 GAND'IINAGA 382030 

(Gujarat) 
ftraif A 

- 	(•0 	* 

	

l 	flflJ 	 :. 
NO F4_l/99_2OOO/KVS(AR)ACCtS. 	 Date 2 b rU 	1',:' 

To 

The Principal 
Kendriya Vidyalaya 
ONGC, 'ähsana 	0 

Sub:- Fixtion of pay in Senior Scale 
grarted to Sh. L.N. YadavYia 

1-1-1996r 

Sir, 
• 0 

Consequent upon the grant of Senior Scale w.e.f 

1-1-31996 to Sh. L.N. Yadav, Yoga Teacher vide this 

Offjceletter No. F.2I.4/9$-KVS(AR) Dated 2 1 ...1..1999 

the. 	of Sh. Yadav may bef ixed as under: . . 
0 ____________- ------------- 

Date 	Pay in ordinary scale Pay in Senioi 	
.4 

as on 1_1.1996 Re, 	Scaje of R3. 
• 	55-175-9000 	 6500-200.-10500 

1-1-96 	(6200)/ 	 6500 
• with the date 

of NoXt i.ncre-' 
ment 1-5-96. 
if otharwise • 	 S 	 arniesib1e 

Necessary entry regarding the fixation of pay 	 S 
may be made in the Service Book of Sh, L.N. Ydav 

under propir attestation. 

	

Yours faIth 	 • 

• 	 p 	
0 

	

• • A KSaNA ) 	
0 

Supt Cf Account.:'r  
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c7qyh(:wl 	cke 	 ..

Pf  
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passeb the e.anttttatron hit 	e .  w "begree ,  4clb in 	- 

	

611I3Jt9L 	:..j.\)2.\ 

Gcn U.-Iber the cr.I I te v iftemitV 
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~1~ 	* 17 

re_IIpfltcDlL3r 

TInceUut 



: . 	 ' • 
	

,.•'* + .. A 

f4 
//  Kaivajyadh 

Shreeman Madhava  Yoga 
Lonavla Mand Ira Sa;tj 

	

/ 	

(DJt 

	

is to certify that
V 	 . / 	

+Cy of 
G. S. college of. Yoga and 

U1tUr1 'y'zihes7 	, 
1las Coflip/eted 

the. CoigI'se of std,?s lnstjtU.d 

	

for the Diplo 	the 	
ioll of the 

	

'lies of 'lie 	
a 	S i/ic 

DIPLO1A iN YOGA 
EDtiC V 	 V 	

VVV 

	

is Co 	
ed o,j /iin / Aer £j ies(z:c11! 	

rh se,/ of th 
Sa,12j11 	 V 

• 	

I 	
for the cow. of :stu dies were: 	

0 

;. 	

.'.: 	

OV 	 . 	

• . 

V 	 - 	 . 	 ... 

	

, 	

• 	 I) 	Theory:• 	

V 

	

- 	
Yoga and 

	

V 

 2.Y096 and CUJtUra 
Synthesis. 	 . 	

•. 

	

and Ph,j010 	
of Yogj Pratcc 
	- 	 •. 

V 	

4. Yo 	and 
Mena, Health 	

: 	 V  

V 	

o. Yop ic Taxts 	:. 	 .. 

4 	

II) Pract 4t Tfajrirj 	;r. Yaa 	

V 

Practice TeachI(Q 

as Plced1,, Grad& Giaj 	
n PrQczC/c 

'"d GrJe 	
Teac/,z,, Ovcra// Grade Qbtaz/jcdseI 	

( 
I Cral 

Kaivalyadham 	. 

U 	 aivaIyad, 	 V  

S M V M Samtt, 	

S M V ti 
LQflavIa3 	

R 	

v 	 s Si9nature of t 	
JP1otd 

V 	 • 	 V 	 . 	. 	 . 	.' 	 . 	V  

- 	 / 
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naütiya Sïiiu;,gJu,n . 

£ 

- SRYICE 

 

COURSE IN PhYSICAL IOUL4TIH 
@rri 

 
few ku rn11 iii !;,I W. 

CERTIFICATj 	/ 

This h t Ctrtif that Shri/rntm. 
E -f `Y' Ugfla Tr. Kcrdriya Vidyya 

y.. 	Region has atnd Co -c ice Course i 
ysica1 Eucat,on arganisei Ly Ken driya \y 	a !o. 1 Gwhr 

	

 
In 21-641 in tec!ui!cal C!a 	thm 'h ! akthmib 

tio! f1ee of Py1i Ethetion, 	waJi:', 
7!7J 	z'r 757 	

r 	t 2_) J  -4.• '7 i 	rj  

f .(7e: 
 

r 	- 	Q 	w rir 	 7T 

fz' 	zr 

/1 

/ mer Sgh) 	 (Or. 	
, 1 c.( & Dean 	

tur/t 	 Pruic.pgI L No  P. E, C 1. o r L. NC P E 	 X. V. 	1 &wu r C •• 	 .• 	

•• :; 	"MC 	• 	- 	CO.ORDINAT0!. 	
0 

- - - - - - - -- - 	 - 	 - 	

- - - j 
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7001 (ti 
______ 	

Phone:74472 
Grams: NATINSPORTS w: 0394-O4 	 / 	Telex : 0394.204 

DktETOR I' 	
R. L. ANAND 

hay; 30. 1986 

cONRN 

This is to certify that Sh. Laxmi Narain S/a 
Sh .Budhram attended a Six Week Certificate Course in .Gymrastjcs held at Gngtok (Sjkkjjn) from 33.12.1976 to 
9.2.1977 under the Mass Sports ParticipajQ Prograrr,, 
He was deputed to undergo the course by the Education —... - Department. Government of $ ikkjp._- Sh v–Li,xmj Narain was cat 	B securing 63% aggregate ziark in theoretical and Practical extntiOng held towards - the conclusion ot the course, 

DIR 
F0 )DCTCR PA L 

I .  I 

H 

I 

/. 
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'.KENDRIYA VIDYALAY,A MUIR 

	

' 	
-•.j 'J 

- 	KADuRA-z. 

• 	• 	 • 

s. 6-4/ 	/4141/ 	 DS..L11It_J1AI1.J. A.' 
'I 1 

it 	

'' 	
" 	 .. 

J
A 

l • 	 • ": j 	 • 

This i8t àrt Li'y th't Shri iacwj, IJaraiji Xedav 

	

0 	 • 

has b"en ..,oiking as £oa Thicir in thL vi.dya1ay, 
 24-3.0.193],. 	• 	 • 	

• 0 	

: 

41' 	
..pb.• • • 	 • 

no is a very high Skilled young man in Il i s  fj3.d 
.O ealth V point., oa 	at 
k efjc 	 4 	 .- 

	

fr.Jsnsl 	x.&'&a 	liLa wy of tuotr rJ 	
chronic disoas 	ltkd diabt lea and brOflchjtt0s, 4 

zl3ving'very rich kno'].oe1ge on diseases and pz'va sitjona and
-' '- 	 ffl,sda m011strat.LOns will ba p1"oved as Lacta,., 	4 	r 

at"oiiduot - 	qrnlary 

	

.-. 	 ,1 ,•_••._I_I 	• 1:e. 	.j 	 • 	
0 

P.tINCIpAL. 

PRINCIPAlS, 
KVRIYA VIPYALAYA, O f  

MADURM 
1 	4 	t) • 	

•,_••, 	. •' 	: 	.I,1't 	• 	 I 	, 	I 	 I 	, I' 	 0 	• •: 	' 

4 	 -fl  •',.,,, 	;•,• 	0.; 	, 
- .\S-a"i, 1 ' 	gJ/,g 	•1 	

0•• 
• .s.;. 	

• V': 	
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CO VT. 	PM 	r 

i1 	1 	t 	1niw:ie 	pthii 	l'.r 	tj. 

Ydzv 
• 

•.' expej. 	r1'ti 	him let jite 	to 	t::l Uipi;c - 

of tie ma'y 	auaa.3 	aij 
to dv10 	mo CofleotrLtjon aJ ke 

nnd 	°rta1ly ft 	The he 	pat Ll
ie .rt 

 ad  
that. ja about to ititpO 

" 
I W1 	11 	all 	s IV Q•'fld 	T LTt 	O' 	W- :,' 	• 

1t 	It %7.11 be 	u ;e 	3 	d 	aJce, thte.s 
I. 	10 ke 

ibest 

4 

4 

•0 

.4jI H: 
• 	 Iladw 	i.2) 

0 

4' 

• 	

•0 



n.teñ2 
• 	. 	 . 	•.:i 	'. 	

Phone C.11CC 	124141  r 	iFRTtIAGAH 	- 
,- 	R 	tPX) 

A , Pu,r 	(Ph j o,r 	tI.li 	• 	 u - 	 - 
(CToK 	 I 

Ccerrspo' 	,r. C.j1.46 	 I  
-' 	 DONU 

I. 	'ab 'irirsIty / 	1 	 DIIICJ  
'S 

I 

: 	- ---- TO-- 	z ------------- 

have t h e peasure to certify that 
Mr. Lumi Narayan ?adav who 1operie to E. one 
of ourtudet3 at the giriedilate level, 	a . 
£pcial1st in the Yoga. He J. s 'ne of thte 
l,.rned persons %'fl4 have ctes1opd 	pf&l 
eer'jes for.varic.u.-j  type3 rf 	hrcrt) dJsate 
8uch ao SPodylLtj, Ii.ebte, 	d-  F'cLr -, V 	
Dgestiv 	dlmens 	nd the like, 	fi 	k; 

V.- 	 •VV• • ••  
lnterrt and tm..1gt in -co 	- s .n p1red 
hLr 	to 	r1t 	r rnonciDue 	th 	tridij& V  

'±di  • 	• 	'. 	 V  " V 	V 	V  .•. 	. . 	. 

I am faU'e nad,' per 	 e b er. e 	ttftJ 

•,-•., 	• 

by hic it they 	t 	tollo 	i s 1rsuc:i 
V • 	• • 	 cidoin 

everyday4 
V 	• 	V V 

V 	. 	.• 	V. 	• 	I 
V  • 

V 	• 

- 
I 

.•.. 
- 

- • •.V-.: ;• 
• 	
•. 	:. 	V 	

• 	V 

- 	 ,, 

I' 
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&4Q No 

flTMNO_2: TO REPORT 

JItER PAY SCALFTQ YOGA T CHEkS IN 

crrWWAV1DYLYA 1 )  

• 	With the concurrence and approval of the Financial Advisor 

of the 1.1ERu and ChaLrman, Kertdriya Vidyalaya Sangathan, the 

• rvicd pay sies as per the recothmendaOnS of the th central Pay' 

Conmissi,n were implemented for Group 'A', '13', 'C' & D' ategoxies of 
non-tcachmg staff of ,  Kcndriya Vidyalaya Sangathan. The 

•:.V' cc Cc,.uiors were apptisdd of this decision in their 63!d mectin 

1UlY :  

p;cc'sa1 for the revisiçn aiid. want of 3 tier pay scale to 

	

c at pa 	t 	cntCrp.. 	1iof DelhI 

. ur o 	:on1cIerar)or ot the j jijjjstry of HRD whose 

	

'ici 	' 	 'c iU , 	ccurred in by 

	

'f I 	 at 	atier the 	drproval of txL 

Vc~ . 	 i: 	UVIiJ d.e.i:on was takcn. 	. 

	

C 	 i 	V '( \ i!avd, hi l l1)lfl(bOt 

nsituti'.fl. will hc placed in the 	'. 	 three tier pv 

ircLc 	J k 'o' '. 	t 0I-01-1996 

,0 175 9,000 

	

nr c1e 	• 	 Rs. 	.3U0 — 200 - 100O 

Rs. .7,500 - 25.0-12.000 	. 	 :.,. • 

p 	I , 	
11( do nt fulI'l the 11rri1d qfl,1I!11c)tt, 	 4 

1 	ntlII& t to th 'bo"c pay salu oith rroin thc dCWl d 

' 	 lC if 	1U(li IC1UOILr 	uch u mc du ' ill cnnt'nU' 

, of 	y cf Ks ,500 — 7000 whi' h is ii rcplacL mt.n' ' eL 

of 	1,41') - 203 vcf0 1 -31 - 199 

	

islOfl 	 the C 1iaxrm?n 1  K\ h ken inip1e - 	 t: 

l tr 	u 	F 12- ii i-kVS','dmr ')4 	C ' kid 1el'U'  

Su 'muted for Ia"c'1r of kind if.,  fo rniadc n of 	B ,c ' 	c; 

	

0• 	

I 



5500 17 	 600-200- 
9000 	 1 000 

7500-250-
I 00() 

"'

bET \\A'At'.C,\jH 

A l  
NLW CELFII - 110 016. 

F.No.1217/97KVSCAdII1n_I 	 3-2-1999 	
: 

Tr 
'l• 

Iii 	'Assistirit Coi:i:njssjo11,. 
Jendr i va \ i dyr 1 nyi Sinn t hu 
All Reginn,1 Off ies. 

Sub; 	Revision of pay scale of Yoga Teachers 	in 	/ 	} Kendriya Vdyalays - regarding, 

Sir/Madam, 

In continuation of 	this office letter 01 even  nuniber datod the 6th February, 1998, 	1 	am directed 	to 	 . • 
convey the approval at he Coinpe tent Authority for the 
adoption of the following ,ay scales 	for Yoga Teu:hc-ts 	 ' working in Kendriva Vjdval.tvas we. C. 1-1-1996 	 -fi'cJ 

•h. Entry 	 Senior 	 Selection. 
Scale 	 Scale 	 Scale 

Li' 

Yo g Li 

Teachers 
Possessing a 
B'tchelor' s 
Degree  
with 3 

months 
truining in 
Yoga from 
a recognised 
I n S t t U t i Ofl 

Hf 

'I 

:4  
'I 

IM 

Yo g a 
Teacher:; not 
pess;1'ing 
qual i ficat ions 
mentioned at 
(A) above. 	45t.6-125- 	--• 

7000 

2. 	Yoga 	Tèachcri , 	who 	do 	not 	possess 	the 
qualifications mentioned at. (A) itbovc, will 	be entitled 



P- 	 -. 	 J-'•-_ t- 	.___:____.',.:: 	•' 	• 	
L_ 	(.)j 	i 	J.S 

\ 	 - . 	 --.- 	 •., 	 . 	____ 
. 	 - 	 ---- • 	-• 	 .------., 	

- , 	 .• 	 . 	 • 	 . 	

: 	 :.. ) ' 

	

Ir -A 1IMESk 	Page No 	
Fbuiiity 'U , 	 • 	 ••. 	 . 	 • 	

I I,l3.V,ran Dv (DIitnra) 	• 	Suuijs 	H.2.5  J 1C110 N (I 	LIb'I W L 1.1,4 84 	12 14.11. 

	

IrII)Aror,t 
U 	 Noitli 	6 6.53 UL1 3 I  fr ••.. • 	

(.A ILU J J. 	 . 	
U. 16.Neelam 	. 	. 	Centr4J 	1,7.56 ()7.$.83?. 

	

: 	\ 	
14 18 Suniia Rao (S)nni1i) 	 12 5 59 13'! 83 

;-1j2:s 	,_ 	-.\ 	(.;()yI 1{N'.IF ?, I 01 N1 U)N1l. (''j 1 tL 1 1 ItIfi I ()Ic\ 01 lfl I 	 , 	 I 	 , 

_ 	
1)Ih & 1 tJ 	1 1 (U 1iI' 	)N 1S I 4IU hLhI I I IV IJUAN( U 	 vest 	18 17.6U 18 1 3 

:.ItJ 	
01 i 	DI LHI 54 	 16 22 Ncelam 	 turIIi 	30,7 61 05 93 	: 

•; •-.-- 	• 	: 	• 	 - 	 • • 	 . 	• . 	• • ,•. •.i 

	

-: 	O(fk i)lc Nti 13 

	

fl LJ 03-03-1 99 	17 24 Mini SChdev4 (Vrrn4 	SuU 	29 6 61 15 1 83 
18 293 fuIa Rani(SC) 	 Suuih 	H) 5 54 05 1.83 o 	h r4.. 	id4 	or the Dpat tmn1aI Promotion 	 IN.C. k.)J 

If 	
Corniqi, the tolfuwing Yt)Ij 1e4ther (MLi:id Female) arc 	 j4i Dirc ouru di.IIu. (tdi.j 	F' hichy 1sni.d 	C 	iii the Pay Scak 'l Rs 74880(v No DC - 14 (06/89/Ctt IV/Pi 1/9288 9368 	D.ud. 3 394 . 7 1  rvjsJ t.. :'.. 1 i-w- 2900 	) I -04-84 subjci to cuinpktjon ot Copy to;irtkd to ilic tollowiiig for nrorma
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